I Matters under

(ii) Smswt Varrey Hyoro Eizarzio
Priorzor,

ghat):Sir, 1y Cometuamcy bas atiio]
at): oir, my tuency has a
w:rillg—vgide at;le:;:tioa as the ocentre of. inil&nt
vi ydro tric project. As you know
theeécm ﬂmm already made
an investment of Rs. § crores in  this
Project. But unfortunately further work
on this has to be suspended duec to an
unscenly controversy raised by a section
of cnvironmentalists. Sir, needless to say
that this Project is so vital to the futute
development of Kerala that unless it is
com there will be terrible power
shortage in Kerala by 1985, Itis y
believed that Kerala has'got surplus elec-
telcity, ‘This surplus is and illusion as is
barne out by facts. For example, the average
per capita consumption of electricity in a
society is 500 units. But,in Kerala
the per capita consumption is only g3 units
which is far below the national average of
135 units. At present Kerala is producing
715 million units of clectricity. By 1982-83
&etotal consumption will be of the order
of 6122-4 milloon units, The production
will only be to the order ofﬁ.z.? million
unitsif Idamalgyar Project is comple-
ted. By 1983 the deficit will go up to 1046
million units, This presents a very grim
picturc. Power lhortage of this dimension
can be met only if Silent Valley Project
is completed. In this connection it may be
mentioned that althongh there are pomi-
bilities of other river projects in
Malabar arca most of these small rivers
are under dispute, Silent Valley is the
only project whichis frecﬁ:)lnf: any dispute.
This project is very cssential for the c-
| Brnt of the most backward area of
alabar,

Sir, certain  interested Parties  have
deliberately created the controversy about
up setting the ecological balance. The Govt.
q?l{cnla has already assured the Centre
that adequate protective measures have
been taken. Under these Circumstances
I request the Govt. of India to make its

ition clear in regard to this project so
that the Kerala Govt. can proceed with the
work.

MR. SPEAKER : You should have read
the script which you have given to me i
English. I do not now know what you

have

SHRI V.S. VIJAYA RAGHAVAN: I
have spoken in Malayalam.

PROF.MADHU DANDAVATE: ] have
listened, It is a correct translation.
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(iii) Deravy v CourreTion OoF PAmwa-
Hojwus GANGA Brmar,

oft v fwrw Sy (ZToge) @ e
e, & freafefer o e &
frew ¥ WT o et sxvr wfter wrg

fagre ¥ qea grofge st g firse wr
o fred «w awl & ww oy & e ol fr
o o k1 qw & fwdew Y wony

wAte wm ¥ ar Ay i & 9w oI
forwfor w7 w1 AT wRT T WO o
¥ A o e & v ¥ g Fede

woed ¥ ug gw O g o
gfe & w7 wgerget & owr T Ao W
WET w1 ov qw ant ) Ay aggw T
Tore & ywfran & fewr amilm goee &
ot o wafy § w@ qw 9 50 gfrwr
o & fag AT Qe e faar

forw TR A gu &1 Py st v o
2 So¥ dar witm g ¥} fF anmd s
ast ¥ ot gu ¥7 fawfor Y &Y WA

R W GO A § s I e
e wfees qear grofge s g fawiw
®T o1 g fiear oy

(IV) INCREASE I THE FAREs oN BomsAY
SUBURBAN TRAVEL BY THE CENT-
RAL RAILWAY AUTHORITIES,

DR. SUBRAMANIAM SWAMY
(Bombay North-East) : Sir the Central
Railway authorities have raised the fare on
Bombay suburban travel, and also with=
drawn the facility of travel on one season
ticket in Main and Harbour Branch lires,

This rise and withdrawal of facility
is totally unwarranted and coming as it is
just orne week belore Parliament session
and tte presentation of the Railway
budzet., it amounts to a contempt of
parliament by tke Central Railway authori-
ties.

I demand the carcellation of this fare
rice, and the restoration of the travel

facility.

oThe Original speech wos delivered in Malayalam,



